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INTRODUCTION 

I, the Cbainnan, Estimates Committee baving been authorised by 
(he Committee to present this Hundred and Forty-Ninth Report of the 
Estimates Committee on Action taken by Government on the recom-
mendations contained in .the Eighty-Sixth Report of the Estimates 
Committee (Second Lok Sabha) on the Ministry of Commerce and 
Industry-The State Trading Corporation of India Ltd. 

2. The Eighty-Sixth Report of the Estimates Committee (Second 
Lok Sabha) was presented to Lok Sabha on the 18th April, 1960. The 
Ministry of Commerce and Industry furnished their comments 
on the recommendations contained in this Report between 11 th April 
and 21 st November, 1961. The replies were examined by the Study 
Group 'F' of the Estimates Committee (1961-62) in their sitting held 
on the 27th November, 1961. 

3. The Report has been divided into the following four Chapters:-
I.-Report. 

n.-Recommendations that have been accepted by Govern-
ment. 

TIL-Replies of the Government that have been accepted by 
the Committee. 

IV .-Replies of the Government that have not been accepted 
by the Committee. 

An analysis of the Action taken by Government on the recom-
mendations contained in the Eighty-Sixth Report (Second Lok Sabha) 
of the Estimates Committee is given in the Appendix of this Report. 
It would be observed therefrom that out of 43 recommendations made 
in the Report, 55'8% have been accepted by Government. Of the rest 
the replies of the Government in respect of 32'6% of the recommen-
dations have been accepted by the Committee, replies in respect of 
11'6% of the recommendations have not been accepted by the 
Committee. 

NEW DELHI; 
January 25, 1962. 
Magha 5, 1883 (Saka). 

( iii ) 

H. C. DASAPPA, 
Chairman, 

Estimates Committee. 



I 

REPORT 

In para 83 of their Eighty-Sixth Report (Second Lok Sabha) 
on the-The State Trading Corporation of India Limited-
Ministry of Commerce and Industry, the Estimates Committee had 
observed that no proper assessment about the requirements of staft 
had so far been made by the Corporation. They did not consider 
that there should be any insuperable difficulty in making an 
adequate assessment of the staff required by the Corporation. In 
fact, one of the Directors was stated to have been specially entrusted 
with this work since December, 1958. The Committee recom-
mended that the assessment of the staff requirements of the 
Corpomtion should be completed without delay and attempts made 
to reduce the staff of the Corporation consistent with efficiency. 
In reply to this, Government have stated that 'STC is being asked to 
expedite action'. The Committee feel that the assessment of the 
requirement; of the staff for the Corporation should not have taken 
80 long. The Committee trust that this matter would be decided 
before long especiaUy when Government have now been able to 
decide the scope of functions and activities of the Corporation as 
recommended by the Committee in para 16 of their Report. 

2. In para 55, the Committee had suggested that the question 
of the exportable low grade Iron Ore of the country should be 
assessed. If the STC were not in a position to arrange for the 
purchase and export of such ore at reasonable prices, there should 
be no objection to allowing the private sector to do so but before 
such sales, the ore might first be offered to the STC for purchase. 
Government in reply have stated that the eJCport of low grade Iron 
Ore is progressively on the increase. They do not appear to have 
made e.the1' any assessment of the exportable low grade Iron Orc 
nor have they furnished any specific reply to the latter part of the 
recommendation made by the Committee. The Committee trust 
that Government would consider both these aspects with a view 
to promote the export of t.he low grade ore to the fullest possible 
extent. 

3. In para 97, the Committee had observed that as soon as it was 
known that the quantity of Cement to be imported would be very 
much short of the estimated targets of import, the import subsidy 
included in the selling price should be accordingly scaled down 
and the benefit passed on to the consumers. They held that in 
spite of the substantially reduced import, the continued levy of 
import subsidy at such a high rate at Rs. 71- per ton based. on a total 
import of 7 lakh tons of Cement was unjustifiable. The Commit-
tee regretted that no action was taken to reduce the element of 
import subsidy included in the selling price of Cement at that time. 
Government in reply have, however, stated that adjustments in 
import subsidy were made from time to time in the light of antici-
pations of imports and expectations of internal production. The 
Committee feel that this reply does not carry them any further. 
They feel that Government should formulate a firm policy regulat-
ing the (i'Ultion of the fJ'ric€ of the cement both indigenous and 
imported. 
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APPBNDIX 

Analysis of 1M action taMn by G rJ~ 011 1M rlCtmmUllldalUnu contaiud 
in 1M 86th &port 01 tM Estimata Commitr" (Second Lok Sabha) 

I. Total Number of Recommendations made 

2. Recommendations that have been accepted by Gov-
emment-Chapter II. 

Number . 

Percentage to total • 

3. Recommendations not accepted by Government but 
replies in respect of which have been accepted by the 
Committee-Chapter III. 

Nqmber • 

Percentage to total • 

,.. Recomm.endations in respect of which replies of G0-
vernment have not been accepted by the Committee-
Chapter IV. 

Number. •  • 

Percentage to total • 
• 

27 

• 

43 

, 
11'6% 



,1ST OF AUTHORISED AGENTS OF LOK SABHA SECRETARIAT 

ANDHRA PRADESH KERALA 30. The Good Companions, 
Raspura, Baroda. 

[. G. R. Lakshmipatby 
Chetty & Sona, Genel1ll 
Merchants & News 
Agents. Newpet, Chand-
rasiri, Chittoor District 
(Andhra Pradesh). 

17· C. V. Venkitachala lyer, 31• The Imperial Book 
Ncar Railway Station. 
Chalakudi. Depot. 2.66, Mahatma 

Gandhi Road, Poona. 
18. International Book 
House, Main Road, Tri-
vandrum. 

32.. The International Book 
House. Private Ltd., 9, 
Ash Lane, Mahatma 

~. Hindustan Diary Pub. 
liahera. Market Street, 
Secunderabid. 

M ~  TJ' • h Gandhi Road, Bombay·]. 
ISa. M. \1. 'I"a ~r s ~. . 
Nayak, Man;esbwar S.K... 3-3. The InttrnatioDAl Book 
Cannorc Distt., Kerala Service. Deccan Gym-

3. Hyderabad Book Depot, 
Abid Road (Gun Foun-
dry). Hyderabad. 

State. khan a, Poona-4. 

4. International Consul-
tants Corporation, 48, 
C. Marredpally, (East). 
Secunderabild-l· 

5. K. J. Asservadam and 
Sons, Cloughpet, P.O. 
Ongolc, Guntur Dis-
tri.ct (Andlua Pradesh). 

,. M.S.R. Munhy & Com-
pany. Visakhapatnam. 

MADHYA PRADESH 

19. Modern Book 
2.86, Jawabar 
Jabalpur-l. 

House, 
Ganj, 

20. The National Law 
House. Near Indore 
Library, Opposite Old 
High Court Building, 
Indore. 

MADRAS 

7. People's Book House, 21. E. M. Gopalkrilhaa 
B. 2-87.9/1, Nizam Sbahi Kone, (Shri Gopal 
Road, Ryderabad-I. Mahal), North Chitrai 

Street, Madura. 
8. The Triveni Publishers, 
Masulipamam. 22. The KalpanaPublishers, 

Booksellers, Trichino-

BIHAR 

9. Amar Kitab Ghar. 
Diagonal Road, 
Jamshedpur-l. 

[0. Book Centre. Opposite 
Patna College. Patna. 

[to 'Jagriti.' Bhagalpur-2. 

GUJARAT 

[:1. Chanderkant Chiman 
Lal Vora. Law Publishen 
and Law Book Sellen. 
P.B. No. 163. 57/2, 
Ghandl Road. Ahmeda-
bad. 

[3. Gandhi Samiriti Trust, 
Bhavnagar. 

14. Lok Milap, District 
Court Road, Bhavnagar. 

polY-3. 
23. The Presidency Book 
Supplies. 8-C, Pycroft's 
Road, Triplicane, 
Madras-5· 

7.4. S. Krishnaswami and 
Company, ~. . Teppa-
kulam, Trichirapalli-2. 

25. (Vacant) 

MAHARASHTRA 

26. CharlesLambert&Com-
pany, 101, Mahatma 
Gandhi Road, Opposite 
Clock Tower, Fon. 
Bombay. 

27. The Current Book 
House. Maruti Lane, 
Raghunath Dadaji Street, 
Bombay-x. 

2B. D. B. Taraporevala & 
[So The New Order Book. Sons Co., (1') Limited, 
Company, Ellis Bridge, 210, Dr. Naoroji Road, 
Ahmedabad-6. BombaY-I. 

[6. Swadeshi Vastu Bhan- 29. Deccan Book Stall, 
dar, Bookaellera etc., Fcrgua80n CoUqe Road, 
J amnagar. Poonl-4. 

34. Minerva Book Shop, 
Shop No. 1/80. Netaji 
Subhash Road, Marine 
Drive, BombaY-2. 

35. The New Book Com-
pany (P) Limited, Kitab 
Mahal, 188-90, Dr. Dada-
bhai Naoroji Road, 
Bombay. 

36. The New Book Depot, 
Modi NO.3, NaJDIUr. 

37. The Popular Book Depot 
(Registered), Lamington 
Road. BombaY-7. 

38. Sahitya Sangam, Book-
sellers, 44. Lok Manya 
Vastu Bhandar. Dadar. 
BombaY-28. 

MYSORE 

39. H. Venkataramiah & 
Sons, Vidyanidhi Book 
Depot, New Statue 
Circle. Mysore. 

40. Makkalapuat'ilka r s~ 
Balamandira, GandhI 
Nagar, Bangalore-9. 

41. People's Book House. 
Opp. Jaganmohan Palace. 
Mysore-I. 

42. Pervaje's Book House. 
Koppikar Road, Hubli. 

43. The S.  S. Book Empo-
rium, 'Mount Joy'Road, 
Basavangudi. Banga-
lore-4· 

ORISSA 

44. The Cuttack Law Times 
Office, Cuttack-2. 

44Il. Ekamra Vidyabhaban' 
Eastern Tower Rocrn NO.3' 
Bhuvaneshwar-3. Orissa. 



PUNJAB 6 Shallg Ram & 
Booksellers. 
Gate, Aligarh. 

Sons. 79. The Imperial Publish. 
Madar ing Company, 3, Faiz 

Bazar, Daryqan; 45. The English Book Depot, 
78. Jhoke Road, Feroze- 63. 
pore Cantt. 

Universal Book Com-
pany, 20, Mahatma 
Gandhi Marg, Allaha-
bad. 

Delhi-6. 

80. Jayana Book 
Chapparwala 
Karol Bagh. 
Delhi. 

Depot, 
"Kuan. 

46. The Krishna Book New 
Depot, Publishers, Book-
sellers, Stationery and WEST BENGAL 
News Agents, Main Bazar, 81. Jain Book Agency, Con-
Pathankot. 64. Firma K. L. Mukhopa- naught Place. New 

dbyay, 6/IA, Banchha- Delhi. 
47. Minerva Book Shop, ram Akrur Lane, Cal- 82. J. M. Jaina & Brother., 
The Mall. Simla-I. CUtta-12. Mori Gate, Delhi-6. 

48. The New Book Depot, 65. M. C. Sarkar & Sons 83. Lakshmi Book Storet. 42 
76, The Mall, Simla-I. (Private) Limited, 14, M.M. Janpath, New 

49. (Vacant) 

RAJASTHAN 

s~. "Bookland". 663, Madar 
Gate, Ajmer (Rajasthan). 

51. K. M. Agarwal & Sons, 
Railway Book Stall. 
Udaipur. 

Sla. Inforiliation Centre, 
Govt. of Rajasthan, 
Tripolla, Jaipur City, 
Rajasthan. 

UTI'AR PRADESH 

S2.A.H. Wheeler & Com-
pany, Prkrate Umited, 
IS, Blain Road, Allaba-
bad. 

53. British Book Depot. 
840 Huaratpn;, Luck-
now. 

Banki:n Chatterjee Delhi. 
Street, Calcutta-I2. 84. r~. Brothers, SC?-G, 

66. Thacker Spink & Com- KaIka,I, New Delhl-19. 
pany (1933) Private Ltd., 85.M. Gulab Singh & Sons 
3, Esplanade East Private Limited, Preis 
Calcutta-I. Area, Mathura Road 

67. W. Newman & Company New Delhi. ' 
Limited, 3, Old Court 86. The New Book Depot, 
House Street, Calcutta. P. O. Box No. 96, 

JAMMU AND KASHMIR 

68. The Kashmir Book Shop, 
Residency Road, Sri-
nagar, Kashmir. 

69. Students Stores, Raghu-
nath Bazar, Jammu-
Tawi. 

DELHI 

Connaught Place. New 
Delhi. 

87. Oxford Book & Station-
ery Company Scindia 
House, Connaught 
Place. New Delhi-I. 

88. People'. ~ 
House, Rmi. JbaDll 
Road. New DelhI·I. 

89. RIma Krishna & Sons, 
16-B, Connaught Place. 

70. Atma Ram & Son8, New Delhi. 
Kashmc:re Gate. Delhi-6. 90. Sikh Publishing HOUle 

71. Bahri Brothers, 188, Private Limited. 7-C, 
Lajpat Rai Market, ~  Place, New 
Delhi-6. Delhi. 54. B.S. Jain & Company, 

71, Abupura, Muzaffar-
nagar. 72. Bookwel\, 4, Sant Naran-

kari Colony, Kinpway 
91. The United Book 
Agency, 48, Arnrit Kaur 
Market, Paharganj. New 
Delhi. 

55. Friend. Book House, Camp, Delhi-9. 
M.U., Aligarh. h 

s6. Gael Traders, Ioo-C. 
New Mendi, Muzaffar-
nagar. 

73. T  e Central News 
Agency, 23l9O. Con-
naught Circus, New 
Delhi. 

91a. Kitab Mahal (W.D.) 
Private Lt:i. 28, Faiz 
Bazar, Delhi. 

57. KitabiataD, 17-A, 74· 
Kam1a Nehru Road, 

City Book Seller., So-
hanganj Street. Deihi. 

MANIPUR 

92. Shri N. Chaoba SiDIb. 

A1Iahabad. 

58. Law Book Company. 
Sardar Patel Marg, 
Allahabad. 

59. Lami Narain Agarwal. 
HOIpitaI ReId, Apa. 

60. The Loyal Book Depot, 
Cbbipi Tank, Meerut. 

6 I. Mittal & Company, 85-C. 
New Mandi. ~ 

"qu. 

75. Dhanwantra Medical & 
Law Book House, JS22. 
Lajpat Raj Market, 
Delhi-6. 

76. The English Book Shop, 
7-L, COnnaught Circus, 
New Delhi. 

77. Freeland PubHcadona 
Private Limited, 11-
A/I6, Lajpat Nagar, 
New DcIhi. 

78. Hind Book House, 2. 
Jan Path, New Delhi. 

Newspaper Aaent. 
Ramlal Paul Hiah 
School, Annexe, Jm.. 
phal, Mao.ipw. 

AGENTS IN FOREIGN 
COUNTRIES 

U.K. 
93. The Secretary, Bstab-
IiJhment DepartlDellto 
The High CommiuioD 
of India, India HOUle, 
A1d"'YCh, LONDON. 
W.C. a. 
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